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Production of Public Sector Dairies
in B bay, Calcutt Mad
and Delhi and progress of
work done by Indian
Dairy Corporatien

*1023. SHRI DEVINDER SINGH GARCHA :
Will the Micister of FOOD AND AGRICUL-
TURE be pleased to state :

(a) the present production capacity of the
public sector dairics in the [our citi' s of Lombay,
Calrutta, Delhi and Madras;

(b) whether the Indian Dairy Corporation
set up to implement the projeet to increase the
supply of hygienically processed milk to the
four cities has since started its work; and

(c) if so, the progress of the work done by it?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND CO-
OPERATION (SHRI ANNASAHIB SHINDE):
(a) The existing milk processing capacity
of the Public Sector Dairies in Bombay, Calcutta,
Delhi and Madras is as under :—

(In litres per day)
(i) Bombay 500,000
(i} Caleutta 150,000
(iii) Delhi 300,000
(iv) Madras 50.000
Total 1,000,0c0

(b) The Indian Dairy Corporation was
constituted on 13.2.1970 and has started its work.

() The progress of the work so far is stated
below —

{i) The Indian Dairy Corporation commu-
nicated on 5th of March, 1970, its
readiness of commencement of the pro-
ject.

(ii) The World Food mme authori-
ties have been asked to despatch 6,300
tonnes of skim milk powder and 2,100
tonnes of butter oil to arrive in India
in two instalments in the months of
May and June, 1970 respectively for
recombining into liquid milk,
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(iii) The Corporation has formulated its
requirements for import of dairy pro-
cessing equipment and stainless materials
of the value of Rs. 1.04 crores required
for the first phase expansion of the milk
processing plants in the four metro-
politan cities of Bombay, Calcutta, Delhi
and Madras. These applications are
being considered in corsultation with
the Directorate General of Technical
Development and the Department of
Economic Affairs.

(iv) The Corporation is engaged in recruit-
ing for its headquarters and regional
offices, the essential stafl and have also
applied for the services of 8 Foreign
Experts which are being processed in
consultation with the Department of
Economic Affairs,

Central and State Subsidies
Feature Films

*1024. SHRI P. C. ADICHAN: Will the
Minister of INFORMATION AND BROAD-
CASTING AND COMMUNICATIONS be
pleased to state :

(a) the names of the feature films the pro-
duction of which was firanced or subsidised by
the Central and State Goverrmer.ts during the
past three years;

(b) the expenditure incurred and returns
therefrom to Government; ard

(c) the policy, if any, laid down for such
finar:cirg or subsidisirg of films ard the com-
position of the body laying down such policy?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DEPART-
MENT OF COMMUNICATIONS (SHRI I.
K. GUJRAL) : (a) to (c). The Central Govern-
ment have no scheme for subsidizing production
of feature films. As regards the State Govern-
ments, the information is beirg collected and
will be laid on the Tzble of the House,

The Film Firance Corporation, Bombay,
however, sanctions, loans for the production
of films of good standard and quality with a
view to raising the standard of films prod uced,
T he loans are sanctioned by the Board of Direc-
tors of the Corporation. 'The Board is appoint-





